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.SHRIGEORGEFERNANDES: 
Will the Minister of HOME AFFAIRS 
be pleased to state : 

(a) whether it is a fact that three 
membors of the Lal Sena have been arres-
ted in Gandhidham in Kutch during the 
month of March, 1969 ; 

(b) if so, the reasons for their arrest ; 

(c) whether any incriminating mate-
rial or documents have been found on 
the person of t hose arrested ; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI VIDY A CHARAN SHUKLA): 
(a) to (d). According to information fur· 
nished by the State Government, there 
is DO organisation called 'Lal Sella' any-
wbere in Gujarat. However, tbree boys 
were found to have put out threatenina! 
posters written in tbe name of the 'La! 
Sena' and bearing the mark hammer and 
sickle in red. They were arrested on March 
16, 1969 in connection with offences under 
sections 507. 436 and 511 IPC registered 
on the basis of complaints made by some 
prominent citizens of Gandhidham. No 
incriminating material has been recovered 
from them. 

DISCO\'ery of Ruins of IndIan Civilization 
in East AsIan Countries 

6884. SHRI SAMAR GUHA: Will 
the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to 
state: 

<a) whether it is a fact that recently 
ruins of the India civilisation of a magni-
tude of Ankorbhatt in Cambodia and 
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Bordodur in Java have been discovered in 
Malaysia recently ; 

(b) whether these ruins of the Indian 
civilisation are awaiting excavation and 
presGrvation in a proper way ; 

(c) whether the Government of 
Malaysia have asked for the collaboration 
of the United States for performing this 
historical work ; 

(d) whether, in view of the fact that 
the whole relics relate to civilisation and 
history of India, the Government of 
India, will offer collabo-
ration for joint endeavour in 
excavation of the ruins and their preser-
vation as a place of great cultural impor-
tance ; and 

(e) if so, the plan of the Government 
in this regard ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
YOUTH SERVICES (SHRIMATI JAHA-
NARA JAIPAL SINGH): (a) to (c). 
Government is not aware of the discovery 
nor of the steps which the Government 
of Malaysia intends to tah for eXc.lva-
lion and preservation of the sites. 

(d) and (e). In the absence of any 
proposals from Government of Malaysia, 
it is not possible to say anything in the 
matter. 

Arrest of Girl Pick-Pocket In DeIhl 

688S. SHRI MAHANT DIGVIJAI 
NATH: Will the Minister of HOME 
AFFAIRS be pleased to state : 

(a) whether it is a fact that a lid 
WIllI. arrested on the 12th March, 1969, on 
the charge of pick-pocketing in Delhi; 

(b) if so, the valuables recovered 
from the lockers in her name ; 

(c) whether some more arrests have 
been made in this connection ; 

(d) whether tbis girl is one of the 
members of. the inter-state pick-pockets 

functioning in running Railway trains; 
and 

(eJ the steps which Government are 
taking to uproot such gangs in the 
country ? 

THE ~INISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDY A CHARAN SHUKLA): (a) A 
Girl was arrested on the 9th Mareh~ 

1969, on the cbarae of pick-pocketing in 
Delhi. 

(b) Ornaments and cash worth about 
Rs. 20,000/- were recovered. 

(c) No, Sir. 

(d) and (e). The case registered by 
police in this connection is still under 
investigation. 

Service Coaditlons of Persons of Andaman 
DomIcile 

6886. SHRI K. R. GANESH: Will 
the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether the term "~ns of 
Indian domicile" includes persons born 
in the Andaman and Nieobar Islands; 

. (b) if so, whether persons of Anda-
man domicile specifically recruited/depu-
ted from the mainland for service in the 
Islands will be entitled to joining time 
and free sea passage during leave ; ,and 

(c) ifno! the reasons ·therefor? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI VIDY A CHARAN SHUKLA): 
(a). to (e). The concessions of free 
sea passage and joining time once a year 
during leave arc admissible to certain 
categories of Government sarvants ser-
ving in the Andaman and Nieobar Islands 
in terms of Supplementary Rule 144 read 
with Supplementary Rule 294-A. These 
concessions arc intended as an attraction 
or incentive for securing personnel from 
the mainland for service in the Island., 
although the term "Government aervant 




